
I

/

/ . ..
/

f /
CENTRAL ADWINISTRATIVE TRIBUNAL. 3ABALPUR BENCH. 3ABALPUW

OriQlwal Application No> 871 of 1996

3abalpur, this tha 25th day of 3uly, 2Q03

Hofi*ble nr. 3.K. Kauahik. Dudicial nambar
Hon'ble nr. Anand Kuaar Bhatt, Adniniatrative naobar

Arun Kuaar Koahta agad about
39yaar8 S/o Shri Rancharan
Koahta at preaant poatad aa
a Station Enginaer Telacoaaunication,
Central Railway, Oral, Diatrict-3alaun (U.P) APPLICANT

(By Advocate - Nona)

VERSUS

1. Union of India through ita
General nanagar.
Central Railway, Ruabai

2. Oiviaional Railway Ranagar,
Central Railway,
Bhopal (Authority)

3. Senior Oiviaional Signal and
Tlacoamunication Engineer,
Central Railway, Bhopal

4. Oiviaional Signal and
Telacoaaunication Enginaer,
Central Railway, Bhopal RESPONDENTS

(By Advocate - Shri A. Pathak holding brief of Shri B.Daailva

ORDER (ORAL)

By 3.K. Kauahik. Judicial Raaber -

None for the applicant. In the laat procaedinga

alao none appeared on behalf of the applicant. After 10.8.99

it aeaaa that tha applicant ia not intareatad in proaecuting

thia caaa. An order waa paaaad on 18.8.99 allowing RA

No. 29/99 aaeking amandnent in tha Original Application.

The amandBiant allowed haa not bean incorporated in the OA.

2. ye are left with no option except dianiaaing thia
T ̂aOriginal Application for non-pro8acotion./ba«a atanda diaaissd.

(Anand Kunar Bhatt) /t ir-u.hTn
Adminiatrative Reaber LiteiJrSmw




